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scenarios taken into consideration represent only the
plausible future status regarding anthropogenic emissions.
The models used for predicting climate changes have
inherent limitations and acordingly the projected
jemperature change estimates involve several
uncertainties.

(b) The Adhoc Group on Berlin Mandate established
under the aegis ot United Nations Framework Convention
on Climate Change (UN-FCCC), is discussing the
strengthening of the commitments of the developed
countriesto reduce the greenhouse gas emission . Various
modallities in terms of Policies and Measures required for
reducingthe global GBG-emissions are under negotiations
inthe same Group.

(c) In accordance with the provisions of UN-FCCC,
developing countries (India included) are not required to
adopta national green house gas reduction target. Itis also
underlined that India's past and present contributions to
global GRG emissions are not significant. Notwithstanding
the above, India's approachtowards implementation of the
UN-FCCC and associated environmental matters is covered
within policy declarations, namely, “National Conservation
Strategy and Policy Statement on Environment and
Development (1992)" and a*Policy statement on Abatement
of Pollution (1892)" tor regulating various environmental
parameters. In addition, various other enactments such as
Forest (Conservation) Act, 1980; Air Pollution (Prevention
and Control) Act, 1981 and Motor Vehicles Act, 1939
contribute significantly towards minimising the causes of
Climate Change. Further, the Environment (Protection)
Act, 1886 which contains sufficiently stringent measures to
ensure environmental protection, also empowers the
Government to further formulate statutory rules for fulfilling
various requirements. Also, Environment Impact
Assessment has been made statutory for various projects
andthere also exist the Coastal Regulation Zone Notification
(1991) for management of coastal zones.

(d) and (e) The Government of India is concerned at
the non-implementation of the commitments by the
international community made earlier andreiterated at the
1992 UN Conference on Environment and Development to
assist the developing countries with new and additional
financial resources on concessional terms in promoting
ecologically sustainable developments. At various
environment related UN-fora, India has been propésing
new and additonal financial resources and transfer of
environmentally sound technologies to the developing
countries as per the provisions enshrined in various existing
Conventions, Protocol and Agreements.

Selling of Intoxicants to Students

6002. SHRI PARAS RAM BHARDWAJ .
SHRI MANIKRAO HODLYA GAVIT:

Will the Minister of HOME AFFAIRS be pleased to
state :

(a) whether the attention of the Government has
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been drawn to the newsitem ¢ . i

i aptioned “Alert on candies
!ac“eq with drugg and Alarm over Cartoon books” appearing
in“Hindustan Times", dated February 18, 1997:

(b) the reaction of the Government thereto;

(¢) the ste
manufacturers of
and

ps tgken to arrest the netarious
candies and publisher of cartoon books;

(d) the action taken against those culprits 7

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) to

(d) The information is being collected and will be laid on the
Table of the House.

Employees in FCI

6003. SHRI HARIN PATHAK : Will the Minister of
FOOD be pleased to state:

(a) the number of total employees working in FCl as
on date, category-wise;

(b) whether the amount spent on salary, allowances
etc. of employees/officers has been constantly increasing
for the last three years; and

(c) ifso,the details of amount being spent on each of

the items separately during the years 1993-84 and
1995-967

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND
DAIRYING) AND MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION
AND MINISTER OF FOOD (SHRI CHATURANAN
MISHRA): (a) The number of employees working in FCI, as
on 31.12.1996, is as under :

Category-| 687
Category-Il 4054
Category-lil 36852
Category-1V 21943
Total 63536
(b) Yes, Sir.

(c) The details of the amount spent during last three
years are as under :

Rs. Crores
1993-94 1994-95 1995-96

Salary Wages & Allowances §11.86 595.09 788.01
to staft and Officers of
the Corporation

Other Adm. 64.17 66.81 75.01
Overhead Expns.

Total 676.03 661.90 863.02




